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Setting up of Ferro Vonadium Project 
at Raim ogpur 

1707. S HRI CHINTAMANI 
G RAHl: Will the M inister of 
AND M IN ES be pleased to state: 

PANI-
STEEL 

(a) whether the feasibili ty report of 
Ferro vo:1:H iium proj~ct at Rairang pur :n 
Oi··issa h:-ts he-=n prcp::recl; and 

(b) if so, when it was prepared and 
details about the decision taken or pro-
posed to be taken by the Government t() 
establish the above mentioned industry in 
that part of Orissa? 

THE MIN!STER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N. K. P. SALVE): (a) and (b) . 
M Js. fndu strial Promotion and Invest-
ment Corporation of Odssa Ltd. 
(TPTCOL) had prepared a Feasibility 
Report in 1971 for establishment of a 
Ferro Vanadium project at Rairangpur 
in Orissa . This report was up-dated in 
1979. A Letter of Intent has been 
issued to M js. IPfCOL for manufac-
ture of Ferro Vanadium and other 
items. 

R ise ein f~ape and Kidnapping cases in 
Big Cities 

1708. SHRI CHTRANH LAL SHAR· 
1viA: Will the Minister of HOME AF· 
FAIRS h~ pleased to ~tate: 

(a) whether there has been a pheno-
menal rise in the cases of r:1pe and 
kidnapping in bi !! cities such as Delhi. 
Calcutta . Bom bay and the women and 
girb have a feeling of fear on such ac· 
<:ount; and 

(b ) if so, the steps taken or proposed 
to be. taken to apprehend the culprits? 

TH E MlNlSTER OF STATE TN THE 
JviiNISTRY O F HOM E AFFAIRS (SiiRI 
NfHAR RA~JAN LASKAR ): ( a) and 
( b). There i<; no ·-.peci fi c re porL or infor-
mation with the Government to conclude 
that ther.; has been a phenomenal rise iit 
th e c1'e' of rape and kiunapping in big 
.: it ies such a<; Delhi . Ca lcutta , Bombay. 
However the State G ove rnments and 
U nion Territo ry Administrations are res-
ponsib le for cn fo rcin~ law re lat ing to 
ofl't~IKCS . 

Solar Co mm ercial Projects Programme by 
S.E.L. 

170\1 . SHRf :\ IAD HA VRAO SCINDIA: 
Will the PHL\IF. l\ l!NISTF R be pleased 
to slate: 

(a) \o\ hcthe r the Central E lectro nics 
Limited ha ; tak<;n up solnr <:ommercial 
proi l.!ch pmgn1mme; 
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(b) if so, the detuits of the projects to 
be undertaken under this programme and 
the natnre and details of the equipments 
to be produced thereunder; and

(c) the production targets in respect 
of soJar equipments fixed for 1982*83 
and 1983-K4 thereunder?

TH F M INISTFR OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECFTNOLOGY. ATOMIC ENERGY. 
SPACE, ELECTRONICS AND OCEAN
D F V E tO P M F N T  (SHRI SHIVRAJ V. 
PA TILj: I a) and (b ). Yes Sir. Under 
the sponwrship of the Dep<irtmcnt of 
Science i  Technology and the Commission 
for Addiiionnl Sources of Energy (CASE), 
Central ttecrronics Ltd. (CEL) has tjiken 
up a commercial project in this area and 
production of S<ilar Cells!Motiules started 
in CX'ioher. 19K2, The programme in-
cludes miioufuctuic of Photovoltaic sys* 
tems lor ofT-shorc applications for Oil and 
Natural Gas t ommiteion nnd Telecom-
miinicition'i appiicalions; and portable
Photovoltaic Modiiles'Sysioni'- lor
Defencc dpplica) ions.
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Mairdkig over Uken-over !^k uaite ' 
|o their owners

n i l ,  SHRI NIREN GHOSH: Will
the Minister of INDUSTRY be pleased 
to slate:

la )  whether Govemmeni are plannmg 
lo ■—*»̂l over all or a pari of the taken- 
over sKR ...J^'^tries to their private 
owners particularly when these industries 
were nursed back as viable propositions;

fh i ir so. ihc 
matlci'; anti

.ompuKions in ihfs

(Cl t idvfi niiienl woulil be certain
ih t̂i the private owners will .lol again 
misuse ihe resources of these iiulustrics 
toi Iheir perM>n.il pains and milk thcmi 
Ini' oihci purposes*'

11(1 M IM S ri  R 01 S lA T r  IN 1 HE 
M IM Sl RY Of INinJSTRY (SHRt 
S M KRISHNA) fa) lo f . ) .  As per 
ihf nuid̂ ;]int,■̂  on sitk induslrie'i
.inniMiMvt’d on f<ih Ot.lober. 19M. Gov- 
i‘i nriu'ni have ii* examine \arious alter* 
n.itivcs ItM ibt' fm.tl disfKisjii m of the 
iiiidirri;ik m ’̂ btinp managed lUider the 
pHU'isions of Iniiustries (Development and 
Repiilation) \cj The aliemalivei includc 
tuittunali-^iijon. takenovcr of the unils 
hy a privaie '£ctoi unit by amalgamation 
or purchase, reci»nstructiuii or. if no 
st)liiMon I.s available. denotificaiion and 
disposjil under normal hankiag procedure. 
De(.ision is laken in the circuni-tanccn ot 
each c a «  *




